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qEF TREgH i ST A

75 feett, 1 arder, 2026

FT.3M. 1679(3H).— Fea I TR 7, T g Aferf=aw, 1956 (1956 =T 48) (orer zad zae
TET I<h ATSTAAT Fgl TAT ) il 1T 3F il ITATT (1) o T ST AT T I T & G2 T dad
T TSTHTT HATAT T ATIG=AT HEAT F1.77. 758(E) ar@ 12/02/2026, ST AT o TSI, FATETI,
a1, @vE 3, SUET (i) § T £ T2 off, g0 HgRTg O & g (ITEmErs) ™ § age
TSN AZHE - HIATIY - AFATE- AP / Fledh ST AAhiee 4@ et & 370/000 # f&.4.
488/000  T@UE F [T (FF /TS A FT a4, AT(R), AL, TG A THATAA 6 o707 I SAferg=a1
H IUTEE ATLAT | TGS I FT TSI F3A o 9 ST T ST 67 o ;

ST ITH ATERLAAT 7 AT Ih ATTAAT Al &7 3F il ITLTT (3) el q<ra 19/02/2026 Fr
ARG (LT3 ST arE 18/02/2026 1 "<fAa Sfea= vaese” (3ustt)arat | wehrfora f&3am ram o ;

STerfeh FEAH Tt 7 &7 3T % dgd aTa< ST 914 g% &, o 9% fo=me 3 m & i saer
St=a w9 8 Moem B @,

T | ITTARTET 7 3 SATATHIH T 97T 39 AT STLTT (1) F AT §, Feg T TEHTL Rl O
R T e;

qq: T, Feal T LRI, AT TR 6T I RATE ITH BT T I AT I ATAIH AT 91T 39
T ITLTT (1) BT T& TRAT T TN Fd g, g T FAT ¢ 196 3 A= T § (A= g G 1 @i
AT & o0 7S 33T ST A1

2373 GI/2026 (1)
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ST T, Fea T TLHIY, I ATAHIH o0l 1T 3T T ITLTIT (2) F ATHLIT | T TN FLAT g o6
TH ATIGAAT o TSI § TR T, I ATLAT | AHGE JH a9t Aeaa i § 6 grhe arcdivas 9 9
Fea T qLaRe § AT gr SIrustt |
ATEA
ALY TS F AT (STATETR) oot § T Tt SIgaaeiT - HI9TIR - Sigeshie- Hgy /
Feies AT Prdhiee Tx@or Bt T 370/000 F .41, 488/000 = & forw (o Y FT7 FTAY €L
afed sreraT ST e i v AR e |

[T %7 m9: gy | Rt 7 7T g (STTETETE) |
FIEED AL HE&AT TR FT TR | G R T || S T S S IR VAGEE
TeqT (TFIATH) R T AT
| 2 L3 | 4 | 5 | 6 |
[T =7 AT A |
[¥Trer =T AT &R () |
1 10 IGEl LOIETS kY 0.45||avaTE HEFT &,
NEESEFEA

2 11 BEl LUIETEES 0.5697|[zTTr=a< afers
FdTe, Aigrs
AT AFTHT
qrad

3 12 At LI kS 0.59||T=rHer g Sga

(0.2900), FuTT
SIEE]

(0.3000)

4 13 EEl IDIET kY 0.48|[ETaT T FATs,
T ATEAT Ao,
SO D &,
A TTST TOraTSIT &3

5 135 GE WfTehea? 1.41|[Freere qesie

e, T femae
AqaD, TIF [T
CIE R CIRECETS

TS

6 137 BEl LUIETS RS 0.416)|[z1er= |1 TTae,
REFEICEIEES
EGIERIEES

T AT 9T,
HETLTY ST AThd
HEAH Tohed g9iad
AT ST wETed
UEEKEESELRS!

7 138 GEL LOIET KN 0.4025 w ERAEC]

8 139 BEL O IETEy 0.2404|[<T9T SUUIT ST9,
AT Favray I T




[T &% 3(ii)]

HILT T TSIA . AHTYTL

3

SIECAES GRS
STTEE, HAT ay
SIEEMIERRELCE

SICE]

14

1.37

A qOF S90HT
(0.4300) - SaTT
EIELRE I icH
ERIERREGIERC]
<9, T
TATIE 29,
AT
9@ (0.4400) -
FEAT dreaard
TG, AT TET
TUHE, AT FEd
Z9r@ (0.5000)

10

141

0.3525

RECEAERIRED
FATS

11

142

0.39)

[T e S|

12

143

0.16

e FrfereTe
STTerE, aouret
FTETE gTad,
TTRAT FTiereTH
e, arieT
FiereTd grad

144

[mfrree

0.17]

|af1'u1<4 AEHIT T |

14

145

T

0.03

UENEIREIEEIE)
LSk

15

146

LOIETS R

0.233

T AT
TS, F=TdT
THRTH e,
UERIGIREIR G
CIER

l16

147

|[Fsf

[

0.27]

17

148

|[Fsf

[

0.2425|

[T wrewor wreA|

18

15

LD 1ETa RS

1.88

ATAAE AZ[A
U@, AT
ATAAR G
(0.1900) - FTeAraTH
RIS 3,
TS FIARTE

e @ (0.2100) -
RULREECIE

T, TS GATSI
e @ (0.4200) -
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e @ (0.2400) -
REISIET2 IR
Tora (0.5900)

19

150

0.3025

HERGEEGLEGIE

20

151

0.39

EIEGIEIREE
FLATS

21

152

0.25

ERIERESHEIRS
weare, ferET
ST FLATS

22

153

0.65

ATEETs TIaTs
bkl

23

156

0.452

qear faferT sy,
LR R EEIKIEE]

24

1157

0.08|

[FATT HIo ST |

25

181

0.6874

ISEREHERSICER
T 9FRT ST,

EIGKIETSSIEER
IS TS STTea

26

185

0.12

27

192

0.2079

9T TTITH ST,
T HIITH AT,
STera JraT
SICEREEICIR]
AT STTe,

[enN
ddvlqlgdd - Halad

28

193

0.18




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 5

AT AT
STerE, forarst
FHEITOT ST

29 194 IGEil Tt 0.1825([WgRTg FT A8
(0.0325), g

RESIEE)
(0.1500)

30 195 EEl LOIET KN 0.59||TERT T STea
(0.0300), farermer
ST
STErE(0.1600),
THTET TATSIT

ST (0.3300),
IEEUAS RRAE
STE(0.0700)

31 7 BEl LOIETS kS 0.4325|[a%TT ZATH aTH
BRI
ATSTH ITETATS 09
32 8 BEl LU IET Y 0.504 |/ 2419 av%h
IERS R E L
TSI ITETATS &
Totall| 14.6854) |

[®T. . NHAI/PIU/SLP/LA/AD-2021-22/3A/3D]
g s aET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st April, 2026

S.0. 1679(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 758(E) Dated:12/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (Six/Eight-laning etc.), maintenance management and operation of National
Highway, in the stretch of land for newly proposed Ahmednagar - Solapur - Akkalkot- MH/KN Border Greenfield
alignment from Km. 370/000 to Km. 488/000 (Maharashtra Section) in Dharashiv (Osmanabad) District in the State of
Mabharashtra.

And whereas the substance of the said notification has been published in "Lokmat" (Marathi) dated 19/02/2026
and "Daily Indian Express" (English) dated 18/02/2026; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of land for the
newly proposed Ahmednagar - Solapur - Akkalkot- MH/KN Border Greenfield alignment from Km. 370/000
to Km. 488/000 in Dharashiv (Osmanabad) District in the State of Maharashtra

State: MAHARASHTRA

||District: Dharashiv (OSMANABAD)

SIL No. Survey/Plot
Number

Type of Land

Nature of
Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

L1 ] 2

6 |

|Taluk: Paranda

|Village: Sakat (B)

1 10

Private

Agriculture

0.45

Venubai Madhukar
Dhage, Rajendra
Vitthal Dhage

Private

Agriculture

0.5697

Dnyaneshwar
Machhindra
Fartade,
Machhindra
Pandurang Fartade,
Dhananjay Laxman
Sawant

Private

Agriculture

0.59

Prathmesh
Hanumant Jadhav
(0.2900), Krushna
Appasaheb Jadhav
(0.3000)

Private

Agriculture

0.48

Sunita Tushar
Phartade, Bandu
Maruti Chavan,
Anna Gokul Dhage,
Pruthviraj Shivaji
Dhage

5 135

Private

Agriculture

1.41

Bodhleram
Tulshiram Avale,
Bhanudas Raosaheb
Avale, Laxmibai
Anna Avale, Kiran
Dinkar Avale,
Deepak Dinkar
Avale, Shoba
Dinkar Avale

6 137

Private

Agriculture

0.416

Akshay Sanjay
Gawade, Rajendra
Bapu Gawade,
Bapu Sadhu
Gawade, Gokul
Dnyandev Khaire,
Maharashtra Shasan
Sakat Madhyam
Prakalp Sampadit
and Dattatray
Mahadev Gavade
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(Occupant-in-
possession)

138

Private

Agriculture

0.4025

Rajubai Mahadev
Gavade

139

Private

Agriculture

0.2404

Rama Anna Jadhav,
Balu Digambar urfa
Rama Jadhav,
Arjun Digambar
Jadhav, Santosh
Digambar Jadhav,
Shankar Digambar
Jadhav

14

Private

Agriculture

1.37

Bhagwan Subrao
Deshmukh (0.4300)
- Pratap Panditrao
Deshmukh,
Dattatraya
Prataprao
Deshmukh,
Krushna Prataprao
Deshmukh, Rahul
Prataprao
Deshmukh (0.4400)
- Vasant Panditrao
Deshmukh,
Baburao Vasant
Deshmukh, Bharat
Vasant Deshmukh
(0.5000)

10

141

Private

Agriculture

0.3525

Nandeshwar
Vinayak Fartade

11

142

Private

Agriculture

0.39

Krushna Prashant
Jadhav

12

143

Private

Agriculture

0.16

Vinod Kalidas
Jadhav, Vaishnavi
Kalidas Savant,
Yogita Kalidas
Savant, Sarika
Kalidas Savant

13

144

Private

Agriculture

0.17

Dhananjay Laxman
Sawant

14

145

Private

Agriculture

0.03

Ghahiniath
Abhiman Ghodge

15

146

Private

Agriculture

0.233

Ghorakh Abhiman
Godge, Swati
Tukaram Godge,
Ghahiniath
Abhiman Ghodge

16

147

Private

Agriculture

0.27

Bharat Rama
Savant

17

148

Private

Agriculture

0.2425

Devidas Laxman
Savant
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18

15

Private

Agriculture

1.88

Bhalchandra
Brahmadev
Deshmukh,
Dnyaneshwar
Bhalchandra
Deshmukh (0.1900)
- Kalidas
Brahmadev
Deshmukh,
Pandurang Kalidas
Deshmukh (0.2100)
- Jyotiram Dhanaji
Deshmukh, Suraj
Dhanaji Deshmukh
(0.4200) - Kalidas
Brahmadev
Deshmukh,
Pandurang Kalidas
Deshmukh (0.2300)
- Bhalchandra
Brahmadev
Deshmukh,
Dnyaneshwar
Bhalchandra
Deshmukh (0.2400)
- Shivaji Kalyan
Deshmukh (0.5900)

19

150

Private

Agriculture

0.3025

Shrimant Rama
Savant, Devidas
Laxman Savant

20

151

Private

Agriculture

0.39

Pandit Bapurao
Fartade

21

152

Private

Agriculture

0.25

Dattatray Jagannath
Fartade, Digambar
Jagannath Fartade

22

153

Private

Agriculture

0.65

Sakhrabai Sonubai
Musale

23

156

Private

Agriculture

0.452

Sunanda Dilip
jadhav, Namdev
mahadev Jadhav

24

157

Private

Agriculture

0.08

Raghunath Sopan
Jadhav

25

181

Private

Agriculture

0.6874

Shital Pradip
Jadhav, Pradip
Shankar Jadhav,
Prashant Shankar
Jadhav, Ajit Pradip
Jadhav minor
gurdian Mother -
Shital,
Kabjevahivat -
Jalindar Sopan
Jadhav, Mahadev
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Ramdas Jadhav,
Revannath Sopan
Jadhav, Abhiman
Madhavrao Jadhav,
Shivaji Kalyan
Jadhav Sadashiv
Changdev
Jadhav,Pradip
Shankar Jadhav,
Mahadev Ramdas
Jadhav, Dilip
Ramdas Jadhav,
Nikhil Machhindra
Jadhav, Aba Sopan
Jadhav

26 185

Private

Agriculture

0.12

Shukrachrya
Maharudra Jadhav

27 192

Private

Agriculture

0.2079

Ashok Sopan
Jadhav, Angad
Sopan Jadhav,
Jalindar Sopan
Jadhav, Revanath
Sopan Jadhav,
Kabjevahivat -
Mahadev Ramdas
Jadhav Bubasaheb
Dilip Jadhav

28 193

Private

Agriculture

0.18

Mahadev Ramdas
Jadhav, Bubasaheb
Dilip Jadhav
kabjevahivat -
Abhiman
Madhavrav Jadhav,
Shivaji Kalyan
Jadhav

29 194

Private

Agriculture

0.1825

Govt of
Maharashtra Canal
(0.0325),
Audumber
Gabhinath Jadhav
(0.1500)

30 195

Private

Agriculture

0.59

Bhaskar Chaturbhuj
Jadhav (0.0300),
Vishal Jayram
Jadhav(0.1600),
Samadhan
Sambhaji
Jadhav(0.3300),
Vishal Jayram
Jadhav(0.0700)

31 7

Private

Agriculture

0.4325

Darga Inam Tarfe
Virasat Manjur
Shri. Azam
Dadabhai Shaikh
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8 Private Agriculture 0.504|[Darga Inam Tarfe
Virasat Manjur
Shri. Azam
Dadabhai Shaikh

Total| 14.6854|| |

[F. No. NHAI/PIU/SLP/LA/AD-2021-22/3A/3D]
SHAIKH AMINKHAN, Director
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